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l-f 
Ms.Mansi Gupta, Adv. for R-7/North MCD. 
Ms.Mini Pushkarna, Standing Counsel with 
Ms.Swagata Bhyuan, Ms.Shiva Pandey, 
Ms.Khushboo Nahar, Advs. for R-11/DUSIB. 

+ W.P.{C) 459/2018 & C.M.No.1990/2018 

GAURI MAULEKHI ..... Petitioner 
Through: Ms.Ekta Sikri, Adv. with 
Mr.K.Gayatri, Ms.Priyanka, Advs. 

Versus 

DEPARTMENT OF URBAN 
DEVELOPMENT & ORS. . .... Respondents 

CORAM: 

Through: Mr.Sanjoy Chose, ASC with Ms.Urvi 
Mohan, Adv. for GNCTD. 
Mr.Nikhil Goel, Standing Counsel with 
Mr.Dushyant Sarna, Adv. for SDMC. 
Ms.Mini Pushkarna, Standing Counsel with 
Ms.Swagata Bhyuan, Ms.Shiva Pandey, 
Ms.Khushboo Nahar, Advs. for R-3/North DMC. 
Mr.Anlit Sinha, Adv. for R-5/EDMC. 
Ms.Sakshi Popli. Adv. with Ms.Samreen. Adv. for 
DPPC 
Mr.J\jay Digpaul, CGSC with Mr.Soumava 
Karmakar, Adv. for R-8. 

HON'BLE THE CHIEF JUSTICE 
HON'BLE MR. JUSTICE C.HARI SHANKAR 

.JUDGMENT 

D. N. Patel, Chief Justice (Oral) 

l. Writ Petition (Civil) No.697/2016 has been preferred with the 

following prayers:-

"a) Issue a Writ of Mandamus or any other appropriate Writ, 
order, or direction in the nature thereof, directing the 
Respondents to take all necessary actions to clean and 
regularly maintain t!Je road, footpath and the sewage line 
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